
 

 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, AT CHENNAI 
 

Original Application No. 216 of 2024 

[Earlier Original Application No. 645/2024] 

 

 

IN THE MATTER OF: 

Suo Moto matter in respect of news 

item appearing in The Hindu dated 

01.05.2024 titled “Greater Chennai 

Corporation identifies 25 hotspots 

where construction debris gets 

dumped regularly.” 
 

 

AND 
 
 

 

1. Tamil Nadu Pollution Control Board 

Through Member Secretary, 

Chennai and Others.        

                                                           .…Respondents 
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Advocate for Respondent: TNPCB 

Thiru.S. Sai Sathya Jith, 

Advocate, Chennai. 
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ANNEXURE – I  
 

 

Photos of the Construction & Demolition collection centres are submitted as 

follows; 

 

 

C&D Collection at Zone 4 

 

C&D Collection at Zone 5 & Zone 6 

 

C&D Collection at Zone 8 

 

C&D Collection at Zone 10 

C&D Collection and Processing facility at Kodungaiyur 

 

 



 

 

BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI  
 

Original Application No. 216 of 2024 

[Earlier Original Application No. 645/2024] 

 

IN THE MATTER OF: 
 

Suo Moto matter in respect of news item 

appearing in The Hindu dated 01.05.2024 

titled “Greater Chennai Corporation 

identifies 25 hotspots where 

construction debris gets dumped 

regularly.” 
 
 

                                                                                      

Versus 

 

1. Tamil Nadu Pollution Control Board 

Through Member Secretary, 

Chennai and Others.        

                                                                                                            

                                            …Respondents 

 

 

 
 

REPORT FILED ON BEHALF OF THE 

FIRST RESPONDENT – TAMIL NADU 

POLLUTION CONTROL BOARD. 

 

 

 

 

Advocate for Respondent: TNPCB 

Thiru.S. Sai Sathya Jith, 

Advocate, Chennai. 

 

 

                       

        

Date: 14.05.2025 

 

 
 

 

Date of hearing on:    .     .2025 
 

 


